WEELKY STATEMNT FOR DESPATCH OF ORDER
EXCISE APPEAL BRANCH
CESTAT, NEW DELHI-110066
FROM 14.08.2017 To 18.08.2017
S/NO. | APPEAL NO. ORDER NO. DATE OF DATE ON
ORDER WHICH ORDER
RECIVED DESPATCHED
FROM THE PS
TO HON’BLE
PRESIDENT/V
ICE
PRESIDENT/M
EMBERS B
FINAL ORDER
1-4. | B/54511-54512/2014 | FO/54473-54476/2017 | 06/07/2017 14/08/2017 i
& E/54835/2014 &
E/54784/2014 B
5. E/60513/2013 FO/54573/2017 05/07/2017 14/08/2017
6-8. | E/3906-3908/2012 FO/54577-54579/2017 | 05/07/2017 14/08/2017
9-16. | E/57207/2013 & FO/54622-54629/2017 | 05/07/2017 14/08/2017 !
E/57895-57900/2013
& E/54947/2014 |
17. E/2643/2008 FO/54635/2017 05/07/2017 14/08/2017 I
18. E/M/50366/2017 IN | FO/54636/2017 06/07/2017 14/08/2017 i
E/52001 & |
52093/2014 |
19. E/M/55864/2014 IN | FO/54654/2017 06/07/2017 14/08/2017 !
E/50471/2014 o
20. E/M/50608, 50811 & | FO/54718/2017 06/07/2017 14/08/2017 |
50607/2015 IN v ‘.
E/53629/2014 .
21. E/273/2009 & FO/54719/2017 06/07/2017 14/08/2017 1
E/2980/2009 i
22. E/51347/2014 FO/54771/2017 07/07/2017 14/08/2017 T
Asstt. Reg'ls/t/rar/|
Excise Branch-DB ’
N

Kind Attention: Now all judicial orders are being suomotu disclosed on

CESTAT website as soon as after signature of the Hon’ble Benches on
the same day for the facility of the public at large. Thus all the public
including parties and RTI application movers may upload these orders
from there for their use.



WEELKY STATEMNT FOR DESPATCH OF ORDER o
EXCISE APPEAL BRANCH |
CESTAT, NEW DELIII-110066
FROM 21.08.2017 To 25.08.2017
S/NO. | APPEAL NO. ORDER NO. DATE OF DATE ON
ORDER WHICH ORDER
RECIVED DESPATCHED
FROM THE PS
TO HON’BLE
PRESIDENT/V
ICE
PRESIDENT/M
EMBERS
FINAL ORDER
1-2. | E/461-462/2003 FO/54680-54681/2017 | 10/07/2017 21/08/2017 |
3. E/54504/2014 FO/54778/2017 10/07/2017 21/08/2017 |
4. E/M/51293/2016 IN | FO/54783/2017 10/07/2017 21/08/2017
E/2243/2008 |
5. | E/2581/2011 FO/54790/2017 11/07/2017 21/08/2017 |
6. E/53775/2014 FO/54835/2017 10/07/2017 21/08/201 7___ 3
7.0 | E/57998-57999/2013 | FO/54836-54838/2017 | 10/07/2017 21/08/2017 |
& E/58535/2013 o
10-11. | E/50887/2014 & FO/55017-55018/2017 | 12/07/2017 24/08/2017
E/50888/2014 B
12. | E/51967/2014 FO/55025/2017 12/07/2017 24/08/2017 |
13. | E/52137/2014 FO/55027/2017 12/07/2017 24/08/2017 1
14-15. | E/56038/2014 & FO/55028-55029/2017 | 12/07/2017 24/08/2017 1
E/50081/2015 g )
16. | E/53504/2014 FO/55030/2017 12/07/2017 24/08/2017 |
17. | E/2176/2008 FO/55031/2017 13/07/2017 24/08/2017
18. | E/54830/2014 FO/55032/2017 12/07/2017 24/08/2017 B
19. | E/979/2011 FO/55037/2017 13/07/2017 24/08/2017 i
20. | E/54882/2014 FO/55052/2017 13/07/2017 24/08/2017 i
21. E/2605/2011 FO/55053/2017 13/07/2017 24/08/2017 i
22, | E/762/2010 FO/55054/2017 13/07/2017 24/08/2017 N
5376, | £/55280-55282/2014 | FO/55057-55060/2017 | 13/07/2017 24/08/2017 o
& E/53035/2016 b
27. E/53474/2014 FO/55105/2017 13/07/2017 24/08/2017 |1
28-31. | E/53687/2015 & FO/55107-55110/2017 | 13/07/2017 24/08/2017 ’ }
E/50261-50262/2016 ;
& E/50060/2017 !
32-33. | E/1546-1547/2012 FO/55125-55126/2017 | 18/07/2017 24/08/2017 |
34, | E/55735/2014 FO/55127/2017 18/07/2017 2470812017 B
35. | E/54798/2014 FO/55164/2017 17/07/2017 24/08/2017 B
36. | E/52044/2014 FO/55165/2017 17/07/2017 24/08/2017 ~ _{
37. | E/2343/2006 FO/56513/2016 19/07/2017 24/08/2017 T{ i




23-39. | E/53659/2014 & FO/55038-55039/2017 13/07/2017 24/08/2017
E/53666/2014
40-41. | E/1539 & 1694/2007 FO/56511-56512/2016 19/07/2017 25/08/2017
42. E/2771/2006 FO/56514/2016 19/07/2017 25/08/2017
43, E/2678/2007 FO/56515/2016 19/07/2017 25/08/2017
44, E/2412/2007 FO/56516/2016 19/07/2017 25/08/2017
45 E/2986/2005 FO/56517/2016 19/07/2017 25/08/2017
46. E/2219/2007 FO/56518/2016 19/07/2017 25/08/2017
47. E/2635/2007 FO/56519/2016 19/07/2017 25/08/2017
48. E/2463/2007 FO/56520/2016 19/07/2017 25/08/2017
49, E/2847/2006 FO/56521/2016 19/07/2017 25/08/2017
50-51. | E/672-673/2010 FO/55288-55289/2017 19/07/2017 25/08/2017
MISC ORDER |
1. E/ROM/50405/2017 MO/50365/2017 10/07/2017 21/08/2017
IN E/58701/2013
2-4. E/ROM/50383,50382, | MO/50367-50369/2017 12/07/2017 24/08/2017
& 50384/2017 IN
E/1067-1069/2009
5-6. E/ROA/50455 & MO/50373-50374/2017 | 19/07/2017 24/08/2017
50454/2017 IN ' |
E/57055-57056/2013 _1 )
!
. . Lo
Asstt. Registrar !
Excise Branchi-DB '
|

Ll

Kind Attention: Now all judicial orders are being suomotu disclosed on

CESTAT website as soon as after signature of the Hon’ble Benches on
the same day for the facility of the public at large. Thus all the public
including parties and RTI application movers may upload thesc orders
from there for their use.



